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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : I-I!DERA?»AD BENCH

AT HYDERABAD

0.A.No,1179/96

BETWEEN ;

1, R.,Ram Reddy

2. K.Thitupathi

3; S.Srinivas Reddy
4, A.Rajaiah |
5, M.Veera Reddy

6; M.Anjaiah

7. G.Krishna Murthy .+ Applicants,

1, The Telecom District Manager,
Karimnagar,

2. The Chief General Manager,
Telecom, A,P,Circle, Hyderabad,

3., The Chairman, Telecom Commission,
New Delhi,

4, The Direcmr—General, Telecom,

New Delhi, e+ Respondents

Counsel for the Applicants
Counsel for the Respondents oo Mr.N,.r.,Devr
COR&M :

HON'BLE SHRI R,RANGARAJAN : MEMBER (ADMN,)

X Oral order as per Hon 'ble Shri R.Rangarajan, Membe

. .Heard Mr, K.Venkateswara Rao for Mr,Ch,Jaganna

learned counsel for the :pplicant and Mr.W,Satyanarayana fcfr_

nvp - "
“r. N.R.Devraj, learned standing counsel for the res

2, This OA is filed for setting aside the letten

94/NCG, dated 11,7,86 issued by the DOT which was cgmmunicated

b D~

Date of Order: 7,10,96

.+ Mr.Ch,Jaganhatha Rao

2

r(Admn.‘) X

tha Rao,

pondents,

No,7-27/

)




M

'Rlgs/11, dated 5,8,96 whereby a combind{seniority lis

LK 2 . e

by the Chief General Manager by letter No,TA/STD/16-1/5AT OA/

candidates appeared for the main sCreening test and S

t of the

upplimen-

x 1

tary screening fest ¢#n 1994 and 1996 respectively W#PmeR

3. The learned counsel'fpr the apblicant now subnits that

the circular dated 11.7,96 referred to above has been

by DOT vide circular Wo, 7-27/94-NCG, dated 9,9,96,

4, In view of the above théh OA has become infruct

withd rawn

uous,

Hence the OA is dismissed as infructuous, However, the applicant

is_pggmitted_to file a fresh OA in case the circular |[dated

11,7.96 is revised later,

5. No costs, - '
W

( R.RANGARAJAN )
m.)

~ Membar (AQ

—Z_

Dated : 7th October, .1996 ?wf-y . !w.,,
&
l/(‘ﬂ"ﬁ G{W

(Dictated in Open Court) )%ﬁa/{f”]p@f?/j)

sd




copy to:-
1. The
2. The
3., The
4, The
5. -Cne

_ 6. On2
7, One
8. One

rsm/=

Telecom District Manager, Karimnagar.
chief General Manager, Telecom, A.P.Circl
chairman, Telecom Commiséion, New Delhi.
pirector General, pelecom, New Delhi.
copy to Sri. Ch. Jagannatha Raoc, advocatel, CAT,
copy to Sri. N.R.Devaraj, Sr. C3SC, CAT, Hyd.
copy to Library, caT, Hyc.

spare COPY,

’ Hyd.

Hyd.
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iyped By

] Chéakéd By
-Compared by

Appraued_by

THE CENTRAL ADMINISTRATT:g TRISUNAL
HYOER“BAD BENCH HYDERAAD

THE HOM'BLE SHRT R.RANGARAGAN: (5 )

DATED \M¢g :

| L.
ER7JUDGEMENT -,

R.3 AN

0.4, nD. //').4/45 -

SOMNTTED AND IWTERIM DIRECTI

ALL OdED ‘ .

DISPBEED OF wITH DIRZICTIONS +
SMISSED |

UNS ISSUED

[

BISMIBSED A3 WITHDAqyN
B/REIZCTEZD
ORDER AS T3 COSTS.
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